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state, not only from the sources located in the state but also from other resources
located outside the state, to meet its demand To meet the projected demand of power
as per 18th Electric Power Survey (EPS), generation capacity addition target of 88,537
MW has been planned from conventional sources during 12th Five Year Plan which
includes 10897 MW Hydro capacity also. In addition, the capacity addition planned
from Renewable sources is 30,000 MW during Twelfth Five Year Plan. With this
capacity addition on All India basis, the projected demand for power as per 18th
EPS is likely to be fully met by the terminal year of the Twelfth Five Year Plan

Providing power at cheaper rates
2489, DR. SANJAY SINH: Will the Minister of POWER be pleased to state:
{a) the details of sources of energy in the country, State-wise;

{b) the details of per kilowatt cost of power generation or power purchase being

borne by Government/State Governments;,

{c) the charges being recovered, per kilowatt, vis-a-vis supply of power to
consumers in urban/rural areas and whether the consumers have to pay any additional

taxes also besides payment of electricity bills;

{d) whether Govemment has any scheme to provide electricity to all the

consumers at cheaper rates; and
{e) if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI PIYUSH
GOYAL): (a) The details of sources of energy in the country, State-wise is given

in Statement {See below).

{b) As per the data compiled on the basis of the annual accounts (audited/
provisional) of State power utilities and published by PFC in 'Report on Performance
of State Power Utilities', the Average Cost of Supply, the Average revenue and Gap

for utilities selling directly to consumers for the year 2013-14 is as under:

(X/KWh)
2013-14
Average Cost of Supply 5.15
Average Revenue on subsidy booked basis 442
Gap on subsidy booked basis 0.73

Article 246 of the Constitution has empowered the State Governments to make

T Original notice of the question was received in Hindi.
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laws for levy on the Consumption or Sale of electricity for domestic as well as
industrial purposes within the State. Accordingly, the State Governments are imposing
Electricity Duty and other Cess/levies on the Consumption or Sale of electricity.

Consequently, the consumers pay taxes/duties besides the payment of electricity bill.

{d) and (e) Electricity 1s a concurrent subject. Supply and distribution of adequate
electricity at low cost to all consumers in a State/Union Territory (UT) is within
the purview of the respective State Government/State Power Utility. Government of
India supplements the efforts of the State/UTs by providing concessional coal for
thermal generation and funds/grants under various schemes like Deendayal Upadhyaya
Gram Jyoti Yojana (DDUGIY) and Integrated Power Development Scheme (IPDS)
for creating and upgrading electricity infrastructure so that power can be supplied

to the consumers at cheaper rates.
Statement

All India Installed Electricity generation capacity mode-wise/
State-wise/share-wise utilities in MW
(As on 30.11.2015)

State/U.Ts. Thermal — Nuclear Hydro RES Total
Haryana 7087.82 109.16  1456.83 138.6  8792.41
Himachal Pradesh 2139 3408 342151 7548 442429
Jammu and Kashmir 633.46 77 225521 156.53 3122.2
Punjab 7393.8 208.04 314513 50847 11255.44
Rajasthan 10225.75 573 17193 50168 17534.85
Uttar Pradesh 12227.92 33572 2168.3 989.86 157218
Uttarakhand 468.85 2228 244182 24433 3177.28
Chandigarh 47.86 8.84 62.32 5.04 124.06
Delhi 7367.88 122.08 822.05 3471 8346.72
Central Sector (UA) NR 1267.54 12938 754.3 0 215164
Sus-Torar (N R) 46934.76 1620 18246.77  7849.14  74650.67
Gujarat 23159.81 559.32 712 4940 29431.13
Madhya Pradesh 11511.43 27324 322366 180534 16813.67
Chhattisgarh 13593.69 47.52 120 390.08 14151.29

Maharashtra 28294.09 690.14  3331.84 62352 38551.27
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State/U.Ts. Thermal — Nuclear Hydro RES Total
Goa 379.35 258 0 0.05 4052
D and Nagar Haveh 77.02 8.46 0 0 85.48
Daman and Diu 44.78 7.38 0 0 54.66
Central Sector (UA) WR 1894.26 228.14 0 0 2122.4
Sus-Torar (WR) 78954.42 1840 74475 1337067 1016151
Andhra Pradesh 9708.83 127.16 175887 209393 136888
Telangana 7316.05 148.62 205566 7225 959258
Karnataka 6642.88 475.86 3599.8 4606.5 15325.04
Kerala 1806.87 2286 1881.5 216.05  4133.02
Tamil Nadu 12214.11 986.5 21822 84712 23854.01
Lakshadweep 0 0 0 0.75 0.75
Puducherry 281.82 52.78 0 0.03 33463
Central Sector (UA) SR 1523.08 300.48 0 0 182356
Sus-Tomar {SR) 39493.64 2320 11478.03 15460.71 68752.38
Bihar 2516.24 0 129.43 11412 2759.79
Tharkhand 2404.93 0 200.93 20,05 262591
Odisha 6753.04 0 216693 141.55  9061.52
West Bengal 8183.83 0 1248.3 131.71  9563.84
DV.C. 7250.66 0 193.26 0 744392
A and N Islands 40.05 0 0 10.35 50.4
Sikkim 92.1 0 270.27 52.11 414.48
Central Sector (UA) ER 1572.07 0 0 0 1572.07
Sus-Torar (ER) 28812.92 0 4209.12 469.89  33491.93
Assam 905.62 0 42972 3411 1369.45
Manipur 119.68 0 80.98 5.45 206.11
Meghalaya 122.84 0 356.58 31.03 510.45
Nagaland 57.05 0 5332 29.67 140.04

Tripura 557.52 0 62.37 21.01 640.9




242 Written Answers to [RATYA SABHA] Unstarred Questions

State/U.Ts. Thermal — Nuclear Hydro RES Total
Arunachal Pradesh 5541 0 97.57 104.88 257.86
Mizoram 48.64 0 3431 36.47 119.42
Central Sector (UA) NER 141.94 0 127.15 0 269.09
Sue-Torar (NER) 2008.7 0 1242 26262 351332
A Inpia (CS) 6398.89 658.42 881.45 0 793876
Torar Arr Inpia 196204 .4 5780 42623.42 37413.03 2820234

Note : R E S Includes 1168 MW of SHP capacity transferred from conventional Hydro capacity.
RES: Renewable Energy Sources includes Small Hydro Project, Wind Power, Biomass Power, Biomass
Gasifier and Urban and Industrial Waste.

Hydel power generation capacity

2490. SHRI RAMDAS ATHAWALE: Will the Minister of POWER be pleased

to state:

{a) the quantum of total power generation capacity of hydel power projects in

States, including Maharashtra, as on date; and

(b) the details of hydel power projects approved, State-wise, particularly in
Maharashtra, during the last and the current Five Year Plans by the Central Government?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI PIYUSH
GOYAL): (a) and (b) The total installed capacity of hydroelectric generating stations
in the country as on 30.11.2015 is 42,623.42 MW, out of which a capacity of 2,887
MW is in the State of Maharashtra. 43 Hydro Electric Projects (HEPs) with a total
capacity of 25349 MW has been accorded concurrence during the 11th and 12th
Plans by the Central Electricity Authority. State-wise details are given in Statement
{See below). No HEP in the State of Maharashtra has been accorded concurrence
during Eleventh and Twelfth Plan.

Statement

Concurrence accorded by CEA during Eleventh and Twelfth Plan

During Eleventh Plan
Jammu and Kashmir
1 Baglihar — II State 3x150 450 29.12.2010
Sus-ToTar 1 450

TOriginal notice of the question was received in Hindi.



